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" CENTRAL ADMINISTRATIVE TRIBUNAL

CIRCUIT BENCH LUCKNOW

TeAe NO.1142 of 1987 (T)
y ~ (W.P. NO,1912 of 1983)

Nand Kumar | ceceoee Applicant.
Versus
Union of India & Ors csveee Respondents

30.1.1990

e Hon'ble Justice K. Nath, V.C.

Hon'ble Mr, K,J. Raman, A.M.

No one is present for the applicant. Notices
were sent to the applicant as well as his counsel

by Registered post on 12.12.1989.. They are presumed

served.
x‘\, This petition is accordingly dismissed for default
N
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